REGISTERED

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH
@CECACOERRE0EER

Commerci~1 Go: plex(BDA),
Indiranagar, .
Bangalore - 560 038

Dated : 3-£ -0

APPLICATION NCB__ 637 to 639 /&E( F)
w.P. NO A0 . 5/
Applicant
Shri M,D., Chandrasskharaiah & 2 Ors V/s The Divisibnal Railway Managar
Bangalore Division & 15 Ors
To

1. Shri m.D., Chandrasskharaiah
2. Shri A, Jamaes
3. Shri M., Pavadaiswamy

(S1 Nes. 1 to 3 = C/o Shri M. Raghavendra Achar, Advocate
1074-1075, Banashankari Ist Stage

Sresnivasanagar 11 Phase

Bangalore - 560 050)

4, Shri M. Raghavendra Achar
Advocate
1074-1075, Banashankari I Stage, Sreenivasanagar II Phase, Bangalore - 560 050

Subject: SENDING COPIES OF CRDER PASSED BY THE BENCH

Please find enclosed herewith the copy of ORDER/S&&Xy

PINPEPARRXFRIIX possed by this Tribunal in the above said

application on 235z00 I 1D R -
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IN THE CENTRAL ADMINISTRATIVE
TRIBUNAL ADDITIONAL BENCH,
BANGALORE

ORDER SHEET
Application No 5, 637 to 639 of 198 7 (F)

Applicant Respondent

M.D. Chandrasskharaiah & 2 Ors V/s The Divisional Railway Manager,
Bangalore Division & 15 Ore

Advocate for Applicant Advocate for Respondent

M. Raghavendra Achar

Date Office Notes Orders of Tribunal

CHRKM(J)/PSM(A)

25.7.1987,

These applications have
come up for admission today.
Shri M, Raghavendrachar,
learned counsel for the appli-
cants, seeks permission to
withdraw these applications
with liberty to file fresh

/f‘

applications, if he chooses

|, ; ’? to do so,
‘\\E\' % /’l/
S Permission sought for is
‘c% .
e granted, and the applications
— e Copﬂ'h are rejected at the stage of
admission as withdrawn.
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